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CAT/J/13 

CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

DATE OF DECISION 7t1i .iarc, ii5. 

3ij 
	

Petitioner 

• 	 Advocate for the Petitioner (s) 

Versus 

L;rijcn o Lia 
	

Respondent 

Advocate for the Respondent (s) 

CORAM 

The Hon'ble Mr. 	 : 	11crribrr A) 

The Hon'ble 	• 

1 nan - .1 e 

Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not ? 	
I 

Whether their Lordships wish to see the fair copy of the Judgment ? 

Whether it needs to be circulated to other Benches of the Tribunal ? 
\ 



2 	: 

3ai Revaberi, .idow of 
late 3hri 3himabhai Nathabhai, 
3 PA/Godhra. iumbhar wada, 
iKadi Falia. 
GODHRA 	 ..... 	Applicant 

t Advocate 	4r..P.K.Harida ) 

Versus 

Union of India 
Owning & Represented by : 
General 4riager, Western Railway 
headquarter Office, 
Ohurchgate, 
30LAY 400020. 

Shri V.K.Vi 
aiv.Railway i'xanager, 
Western Aailway, 
Patapnagar, 
VADOIJARA 	 ..... 	Res9onaents 

(dvocate ; 

ORALORDiR 	 Late  
i-n 

OA/697/3 

Per : hn'blc Shri V.Radhakrishnan, 2,,eraber (A) 

Ar .Handa states that as per instructions from his 
Pt— 

client he is withdrawingjContePt AlicatiDn. ConteDt 

Application disposed of as withdrawan. 

,r.R.R.3axena) _- 	 V.Radhakrishnan 
1e:nber WJ) 	 ember (A) 

n 	L fl 


